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What 1« (he strength of employees and does
1t "ne any rccognised union or not?

SHRI T A PAL 1 expect the Hardway
Plwnt o bicak even next vear It s of the
most rccent origi and our Toundrv Forge
15 vl o be nsiadiad The number of anp
fovees as f1as §orcmanber 1s aboul aght
thousind  Now thae are two unions, both
arc hghung for rwcognition

SHRI N R CHOUDHURY 1 would
ke to know from the Minister whetha
they hive any plan to consutute any such
Joint Commnttee for other industries also

SHRI I A PATl  As the honouiable
Housc knows, for the sted industry  we
have 1 similar Committce and we have

now a Committce for the conl industiy

SHRI MONORANJAN ROY Is therc
mny othet unton in this establishment apart
ftom th¢ INTUC and the AITUC and
what 15 the present mimmum wage for an
unshilled workcr and what was the mntcum
increment suggested .

MR CHAIRMAN Does 1t artse out of
this-

SHRI 1 A PAl I do not have the
figure of the minmmmum wages now But 1
¢ tell the Housc that the two major
mvolved are the INTUC and the
\IILC because they represent the majo
1ty of the workers

HNIONnN

(Intaruptions)
MR CHAIRMAN No other question

SHRI T A PAI These are the recog
nis d amons - most of these plants

SHRT 1 V ANANDAN May I ask the
Muister whethar 1t 18 practicable 1in this
countiy to fx the wage hnked to produc
ton as long as vou have not guarantedd the
nced brsed mimmum to a wage carner®

SHRi I A PAI Su I do not want to
-t mto 1 debate over this question

MR CHAIRMAN It
Nend question

docs not  anise

[RAJYA SABHA]

to Questions 24

*300 [I he questionar (Shie M K Mohta)
was absent  For answa vide col 32 infra.]

Wage Board for Working Journalists

#*310 SHRI  KRISHAN KANL 7

DR £ A AHMAD

SHRI KALT MUKHERJLF
SHRI CHANDRA SHEKHAR
SHRI KOTA PUNNAIAH
SHRF A ( KULKARNI
SHRI P h KUNJACHEN

will the Ministet of LABOUR AND
REHABIIILATION be pleascd to state

(a) whether any decision has been taken
to consutute the new  Wage Board for
Working Jouwrnahists  and

() tf so what arc the dctails thacof?

THF DLPU1Y  MINISIER IN THE
MINISTRY OF 1 ABOUR AND RLEHABI
TIIATION (SHRI G VENKAT SWAMY)
() md (b) Thc matter 15 unda conside
raton

SHRI KRISHAN KANT Sn, Mr Rag
hunatha Reddy has been addressing a nam
ba of confarences of working  journalists
where rosolutions are passcd m lus presence
Last session also we asked the question as to
how long this question will temamn undet
the considerition of the Ministry of Labpur
I do not know whctha this question 18
having anv Libom pun I want to know
by what tinc you will take a deasion

SHRI K VvV RAGHUNATHA REDDY
S11 1 assure Shir hrishan Kant that we do
not nced his obstetric abitlity to deliver As
far as (his matter 15 concerned, 1t 1s under
the considcration of the Government

SHR1 ARISHAN KANT
long 1t will take

I ashed how

SHRI A G KLLKARNM! So  many
scnunars have taken place

MR CHAIRMAN Wcll, Mr Kul
Karni

t Fhe question was actually asked on the
floor of the Hou ¢ by Shint kishan kant
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SHRI A G KULKARNI Sir the Mmn
1ster 18 addresang confaences having assm
ed that 1t will be considercd

MR CHAIRMAN Do you sull think
thit Mr Lrishan kant 15 not cnough?

SHRI h V RAGHUNATHA REDDY
It 1s tiue that I attended a numbet of
confcrences and at the conflercnces also I
sud that the matten  will be considared
And now, the matter 15 being considered

SHRI A G KULKARNI  Sir, you must
force hum to say how soon 1t would bLe

MR CHAIRMAN You arc not answer
mmg the question Mr Mimstar IE you ¢in
not sine a ddimte dite kindlv sy so

SHRI v\ G KUIKARNI Sy something

now
SIIRI K\ RAGHUNA1HA REDDY
You will kindly  apptcaate Sn when a

proposal 1s mitiated by any Ministiv 1 has
to go to scvcral Mintstiies for then oprnions

and whan once the concanad Minstizes

Apiess thar opmions  a Cabinet Notc
30¢s to the Cabinct Scrctarnt
MR CHAIRMAN TIhereloic 1t 1s not

posstble to giver

SHRI K V RAGIIUN\YIHA REDDY
Yes

SHRI A G KULKARNI S every
thing gocs to the Caibinet [hat 1s the
procdme averywheic You have asked
him to mdicate the tme Now he says
that 1t has gonc to the Cabinct  The Min
ister 15 adopting the usual delaving tacties
of the Govanment Why did he then

drcss semunars and conlerences?

SHRT KRISHAN KANT  Through vou
Stt T will request him awgun not to go on
constdaring this procedure  which he hoas
gnen  Thac 1s nothing unusual it It
1n the Cabinet which considers evervthing
thc various Ministizes which considar Why
15 he tiving to thiow the blame on others
[hace have been agitations by the journa
fists and non journalists  both Sir  the
condition of non jowrnahsts 15 very bad

[17 AUG 1973]

to Questions 26

M + 1 know, Sn how long the Govein
ment vill go on fidding with this prob
lem the nowsp per management 1S trying
tc deal roughly with the non journalists
They are tryving to mmpose 0 per cent cut

MR GHAIRMAN No Mr Kkinshain
kant vou necd not gnve the history of it
You have put vour question and the ques
tion his been answered Wdl vou ate
not satisfied with the answer But T do not
wait a speech on this

SHR] KRISH AN KANI Si are \ou
satisficd with the answer-

MR CHAIRMAN Whethar I un sats
ficd or not satisic 1 18 not relevant

SHR} KRISH \!
vant for us 1i
advice us You arc part of this House s
long as vou are the Chuiman

KANI It 1s vay e
ou arc satisficd vou will

MR CHAIRM'*N  Now put vow ques
o1

SHR KRISIHT AN
sk him whethe

KNI St will vou
¢ will mnounce this dea
sto1 o1 any otha deasion within the newt
fitteen lays- Sceendly may T know if thes
have got represcntation from non jown nalists
th t duc to ) pur wnt
print quota (i managanent 1S ving to
rct endh non jouiaalists and nving 1o put
pressure on the Covernment to restore the
cut  Mav T know what the Gosanment 1s
somng 1y do 1hout 1t

cut 1 the nows

SHRI K Vv RAGHUNATH\ RIDDY
Sn th ec questions hwve been 1ased In
Shri Knshan knt i his second question
Onc 15 whether within 15 days we will I
ablc o the daasion
ssute him thae the Governmment also 1s as
much scrrousty cone ned about this matto
anc 1lso as wisicus as Ma krishan kant
lnmsell 1 orda to consmda  the matter
nd 1uive at 1 deasion But whcther 1t
will be 15 davs or 20 days I cannot give a
You know S how
the jovanmant nachimeay works IThere
forc T cannot ¢1ve a categorrcal 1eply But
I can only say that the Gove nment 15 very
scriously conceined and as 15 the
hon’ble Membc:
etlv as possihle
b taken very soon

nnounce I ¢in onh

cat qorr Al asman ¢

myous
to airnve at a deasion s
1 thunk a deaston will
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Ihe swond question wiuch the hon ble
Momba ashed was about non working jowm
naltsts  As [u v non woiking journalists
ue concerned T said on the floor of the
Housc that we had discussions with  the
non working journalists They want to
have biuataal negotiations with the mana
gement It they want to have bilateral
negotiations they can start negotiations with
the management and 1f they want assistance
ot the Government they can easly have 1t
whenever they want

Ihe thnd question which My krshan
hant ashed was whetha as 1 acsult of 30
pa cent newspunt cut the duly newspapa
manigements are indulging 1n some hind
of rctienchment and other practices o1 they
are tiking coval of this cut to derive some
advantages W hnve weeerved some comp
lamts from somc journthists  IThe Ministry
of Labowm 1s saously conceined 1 have
mnpicssed upon the vauous Labow Minis
ters that the minagcment should not nox
malls be allowed to mmposc any cut  Lhey
should get m toudh with the managemecnts
concetned T may tell vou Sir, that we aic
deepls concerned about 1t that the manage
ment of the ncwspaper compinies do not
tosort o this method

SHRI KRISHAN KANI  May I know
about the last pomtr  You said that due to
the 0 puar cent cut you arc unpicssng on
the Tubour Ministers to 1mpress on the
menigements that thcre should be no cut
1 Mav T know 1f vou arc going to
statutordy protect the pournilsts from thas
umlataral wton of retrenching employecs
duc to this newspinnt cat If so what
steps do vou propose o take 1 this con
necLone

SHRT kK vV RAGHUNATH\ RIDDY
Su T would lItke tH have all the fwis col
lected fuse baore Tean capress am opinion
on this

SHRI A G KULKARNI Do, Su  Hec
tephied to My hirshan kant saying that
he has taken 1t up with the Labour Mipis
ters of the States  Is he gong to take up
censtiung in vacwum with the Labour Min
sters of the States>  He 1s now taking
umbiage saving that he 1s gomg to colluct

[RAJYA SABHA]

lo Questions 28

the facts  LThe situation 15 such that emp
loyces are ban, 1etrenched  You must take
SO1mC QCCPS

MR CHAIRMAN

Ate vou adding any-
thang-

SHRI k' V RAGHUNATHA RIDDY
Whit I sud wis thus we have recetved cet
tain complaints 15 500N 45 We lecuave
certain complamts  the immedhate stcp that
we should take 1n thus matta  1s to mfoum
thc Tabour Ministers of the various States
so that immediate remedial measures may
be tiken mnstead of going 1 for legislation
But o Tsaid aftar the facts ate asceltatn
ed 1l the vturtion s such that a legislation
15 wartted  then the matter can be con
sidered
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SHRI K. V. RAGHUNATHA REDDY:
On the question of appointment of thc
Wage Bomrd itself, no decision has yet been
taken.  The matter, as 1 said, is under
various processes of consideration.  With
1espect to the question raised about repie
sentation of the National Union of Jouina
lists, 1 can only say at this stage that the
decision would be taken on the respective
merits of the case. \ -

SHRI LOKANATH MISRA:
question was specific.

No, the

SHRI PITAMBER DAS: The question
was categorical  Did he say it when he
attended the meeting in Orissa? I he did
say that, how does he explain it?

SHRI N. G. GORAY: That means the
decision is alrcady taken,

SHRI K. V. RAGHUNATHA RLDDY
Some journalists met me in Orissa, but I
am not able to recollect what exacthv I
said . ..

(Interruptions)

SHRI LOKANATH MISRA: No, no.
The point is, did you enquire as to whether
there was not anybody who represented the
Federation of Working Journalists? When
the representatives of the other Union met
104, lou almost refused to meet them and
when they wanted to convene a meeting
and ashed Mr. Gujial to preside over 1t,
vou said, ‘I will see that I dissnade Mr.
Gujral friom coming and presiding over it.
(Intennuptionsy Mav T know whether thev
have 1epresented to the Piime Minister e
garding thiss

(Intcriuptions)

MR, CHAIRMAN: Lect him answer.

SHRI N. G. GORAY: Sir, we seck vour
protection. He cannot sav, “'1 forget every-
thing”’

SHRI LOKANATH MISRA: If he for
gets evervthing, he cannot be a Minister
He should resign.

{nterruprionsy

SHRI K V, RAGHUNATHA REDDY:
I have alicady «aid that some jourpalists
met me and they natmally asked about the
Wage Board. \bout this 1eprescntation and
all that T un not able to recollect what had
happoned .

{tcryuptions)

[17 AUG. 1973]

to Qurstions 30

SHRI T.OKANATH MISRA: If he has
developed senility, we hate to dispense with
him. We cannot afford o have a Minister
who has devcloped scnility.

SHRI N. G GORAY: This is conardice.

SHRI LOK\ANATH MISRA: This i

complete cowardice.
{Interruptions)
MR. CHAIRMAN: Ouder, please.

SHRI K. V. RAGHUNATHA REDDY:
When a number of journalises met me, I
teally cannot .ecollect what I have said.
As far as repicsentation ob the National
Union of Jownalists is conccrned, when the

decision is taken to  appoint the Wage
Board, their claims will be considered on
merits.

MR. CHAIRPMAN: Hour is

oy Cr.

Question

WRITTEN ANSWERS TO QUESTIONS

Free ration facility to Commissioned
Officers

*504. SHRI DEBANANDA AMAT: Will
the Minister of DEFENCE be pleased to
state:

(4) whether 1t is a fact that Commissioned
officers in the Army have to spend moie
than their salarv while they remain in the
Arnny Ipess; and

(by if so, the reacuon of Gosvernment
thercto; and whether 1t is proposed to pro-
vide free rations to the commissioned offi-
cers posted in peace areas like other J.C.0s?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM): (a) No, Sir.
(h) Does not atise. T v
Aid given to forcign countries iom
1970 to 1973

*307. SHRI P. K. KUNJACHEN: Will
the Minister of EXTFRNAL AFFAIRS be
pleased to state.

(a) the nunder of countries which were
agiven financdial aid bv India from 1970 to
1973 and

(b) the totul quantum ot aid given (coun-
try wise) duing this period?



